
ltem No.214
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CP No. 241241-2421 JPR(2018

UNDER SECTION 241-242 OF COMPANIES ACT, 2At3

In the matter of:

Mr" Naresh Chander Ralhan & Ors.

VS.

Ap pli c a n t/Petition e rs

NR Switch-N-Radio Services Pvt. Ltd" & Ors, .e ..o......Respondent

Order delivered on 16.0tr.2020

Coram: SH. P. S. N" PRASAD, HON'BLE JUDICIAL MEMBER
SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

For Petitioner (s) : Sandeep Taneja, Adv"

For Respondent(s) : K"J. Mehta, Adv.

ORDER

Heard the submissions made by the counsels for both the parties. At the

request of counsels for both the parties, the matter is posted to 13.02.2020,in

view of the pending decision in the connected matter"

el-SJ-
(RAGHU NAYYAR)
TECHNICAL MEMBER

(P.S.N. PRASAD)
JUDICIAL MEMBER

(Mahabir Singh)


